E. No.86/19
New No.521/19
09.07.2020

File is taken up today for hearing by way of video conferencing 'f_m a H,, ut \t of lockd
due to Covid 19 in view of order bearing no. 22/DHC/2020 dated 29. Eﬁmjjl sed
Hon'ble High Court of Delhi. ol

Present: None. ; ) y
. d “l‘ -

No one has appeared through video conferer
As such, matter is adjourned for purposeﬁxedto '[1 AN202D; A R




E. No.111/19

New No.617/19 —
09.07.2020 i
5 Y

File was not taken up on 31.03.2020 in view of the order '

159/RG/DHC/2020 dated 25.03.2020 passed by the Hon'ble High Court of Delhi and the matter
was adjourned to 09.07.2020. o

File is taken up today for hearing by way of video conferencing on account ﬂf. *w jown
due to Covid 19 in view of order bearing no. 22/DHC/2020 dated 29.06.2020 passed by the A
Hon'ble High Court of Delhi.

Present: None.

No one has appeared through video conferencing.
As such, matter is adjourned for purpose fixed to 11.11.2020.




E. No.93/13
New No.79674/16
09.07.2020

File is taken up today for hearing by way of video mnfarencmg on accoun
due to Covid 19 in view of order bearing no. 22/DHC/2020 dated 29 %3&2&,__. assed by the

Hon'ble High Court of Delhi.

Present: None. :
No one has appeared through video conferencing. . = t: I' 1 .
As such, matter is adjourned for purpose fixed to 11.11.2020. o




